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Central Administrative Tribunal
Principal Bench, New Delhi

CP No.197 of 2015
IN
OA No.4520 of 2013

This the 16t day of October, 2015

HON’BLE MR. JUSTICE L.N. MITTAL, MEMBER (J)
HON’BLE MR. SHEKHAR AGARWAL, MEMBER (A)

Pradeep Galhotra S/o Shri O.P. Galhotra
R/o C-16-Y-3, Block-C, Dilshad Garden
Delhi — 110095.

Kavindra Singh S/o Hayat Singh
R/o D-6/11, Radio Colony
Kingsway Camp, Delhi

Birjesh Kumar S/o Sh. Pat Ram Singh
R/0 5/169, Santpura, P.O. Govindpuri
Modinagar, Distt. Ghaziabad

Salady Umanand S/o Late S.R. Rao
R/o 157-C/A, Pocket Dilshad Garden
Delhi - 110090

L.N. Dwivedi S/o Sh. C.S. Dwivedi
R/o Plot No.883, Flat No.FF-4, Sec.5,
Vaishali, Ghaziabad

K.S. Gulia S/o Sh. Balbir Singh
R/o H.No. 1608, Sec.3, Rohtak (Har.)

N.C. Adak S/o Late B.L. Adak
R/0 22/1047, Lodi Colony
New Delhi -110003

Rajni Pundir S/o Bhopal Singh
R/o H.No.73, Sec. 22, Dwarka
New Delhi.

S.P. Singh S/o Sh. Tuta Ram
R/o M-1/3, Shiksha Apartment
Vasundhra Ghaziabad (U.P.)

Om Prakash S/o Sh. R.N. Singh
R/o J-4/128B, Khirki Extn.
Maluja Nagar, New Delhi.

Rakesh Kumar S/o Sh. Dharam Veer Singh
R/o 12, Meera Enclave, Garh Road
Meerut
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Edara Sham Prasad

S/o Edara Venkata Ratnam
R/o 19D, YP Block, Pitampura
Delhi-110034.

Geeta Devi W/o Sh. M.M. Awasthi
R/o C-160, PK.VII, KV.II, Sec. 82,
Noida (UP)

Rakesh Kumar S/o Sh. Atter Singh
R/o B-207, Asha Aptt. Bajana
Ghaziabad

Raj Kishore Singh

S/o Late Shree Vidya Nand Singh
R/o A-302 /Himachali CGHS Ltd.
Plot No.8, Sec.3, Dwarka, Delhi-78

Deep Narayan Das S/o Sh. Arjun Das
R/o H.No. B1, Neelkanth Bhawan-1,
Main Road Burari, Santnagar, Delhi — 84

B.P. Gupta S/o Late Sh. R.B. Agarwal
R/o C/o H.No.225, Krisha Vihar
New Delhi

Poonam Punjabi W/o Jawahar Lal
R/o 334, Kailash Tower-I, Mount Kailash
New Delhi-65

Rajesh Bajpai S/o Sh. J.P. Bajpai
R/o 45, L.I.G. Kailash Puri
Mathura Road, Agra-282002

Dinesh Chand S/o Sh. R.C. Sharma
R/o C-2/179, Yamuna Vihar
Delhi-110053

Rajesh Kumar S/o Sh. Nathu Singh
R/o 17FF, Neelam Vihar Kaushambi
Ghaziabad (UP)

Rajjan Babu Dwivedi S/o Sh. Ram Sanehi

R/o0 D-9/11, Radio Colony, Kingsway Camp

Delhi — 110009

Brijpal Singh S/o Phool Singh
R/o B-615, MIG DDA Flats, Loni Road
Delhi - 110093

Shyam Saran S/o Late Gur Saran
R/o Flat No. 104, T-7, Panchsheel

CP 197 of 2015
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Primerose, Phase-2, Ghaziabad

Neeraj Misra S/o Late J.C. Misra
R/o M5/D4, Jhulelal Apptt., Road N.44
Pitampura, Delhi

Dinesh Chandra Sharma

S/o Sh. Ram Gopal Sharma

R/o 24, Raghunathpuri, First ‘B’
Pratap Nagar, H.B. Sanganer, Jaipur

Shashank Tiwari S/o Sh. Kailash Chandra Tiwari
R/o F.227/3, Andrews Ganj
New Delhi — 110049

Yugal Chandra Tripathi

S/o Sh. Chandra Bhallabh Tripathi
R/o 53, Laxmanpuri, Faizabad Road
Idiranagar, Lucknow (U.P.)

Shyamal Das Gupta

S/o Late C.R. Das Gupta

R/o D-4, Raj Heights Apartment

Plot No.C-24/C, Shalimar Garden (Extn.2)
Sahibabad, Pin-201005

Ravinder Kumar S/o Sh. Kartar Singh
R/o A-7/62, Bhajanpura, Delhi — 53

Suneeta Khanna W/o Sh. R.K. Khanna
R/o J-188/Sector-25, Jal Vaya Vihar
Noida-201301

Preminder Singh S/o Late S. Jagu Singh
R/o A-716, 1st Floor, Shastri Nagar
Delhi - 110052

Surender Kumar Chaudhary
S/o Sh. P.L. Chandurary

R/o Qtr. No.46, Sec.8

R.K. Puram, New Delhi — 110022

Atul Kumar Sharma

S/o Late Sh. Bhuvnesh Dutt Sharma
R/o IIRM /132, Sec. 2, Rajendra Nagar
Sahibabad, Distt. Ghaziabad (U.P.)

Saha Dev Singh S/o Late Sh. Khacheru Singh
R/o R-168, HIG Complex, Sec.12
Partap Vihar, Ghaziabad (UP)

Ravindra Kumar Tyagi
S/o Late Sh. Shiv Raj Tyagi
R/o0 169, New Arya Nagar, Meerut Road



37.

38.

39.

40.

41].

42.

43.

44,

45.

46.

47.

48.

49.

4 CP 197 of 2015

Ghaziabad (U.P.)

Dasharath Singh Kushwaha S/o Jhuri Ram
R/o 359G, Hastsal, Uttam Nagar
New Delhi-110059

Ranu Tanejs W/o Sh. Ashok Taneja
R/o F. 123/27, Noida-201301

Rashmi Deep W/o Sh. Sundeep Dass
R/o B-401, Mandakini Aptts., Sec.2
Plot 3C, Dwarka, New Delhi-75

Manisha Goel W/o Sh. Anuj Goel
R/o J-41, Sector, Noida — 201301

Kanwar Sain S/o Sh. Sadhu Ram
R/o0 A1/67/26, East Gokulpur
Delhi - 110094

Rajiv Kulshreshtha

S/o Sh. R.P. Kulshreshtha
R/o CID-24, Kavi Nagar
Ghaziabad (U.P.)-201002

Anil Kumar Gupta

S/o Sh. Ram Narayan Gupta
R/o D-7, Doordarshan Colony
Viroj Khand-I, Gomti Nagar
Lucknow

Bhargav Roy S/o Late Sh. Paritosh Roy
R/03, Hari Nagar, P.O. Indira Nagar
Lucknow

Manoj Kumar Gupta S/o Sh. Bhagwati Prasad Gupta
R/o C-47, Sector-CS Aliganj Housing Scheme
Lucknow

Atma Ram S/o Sh. Sudhir Singh
44, Sec. 42A, Chandigarh-160036

A.K. Singhal S/o0 Late Ramnath Singhal
R/o 82 /Pocket, B-6/Sector.5, Rohini
Delhi-110085

R.K. Jain S/o B.S. Jain
R/o0 D-10/15 Rohini Sector 8
Delhi — 85

Mukesh Kumar Aggarwal
S/o Radha Raman Aggarwal
R/o 03, Vishweswariya Nagar
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Gopalpura Bye Pass, Jaipur

50. Rajiv Kumar Goyal
S/o Late Ram Swaroop Goyal
246, Patel Nagar, Isckon Road
Mansarovar, Jaipur

51. Cherian Reji S/o Late Sh. IPE Cherian
R/o 879, Shanti Nagar, Durgapura,
Jaipur

52. Pradeep Kumar Kulshrestha
S/o Late Sh. S.S. Kulshrestha
R/o 68B, Ajmera Garden
Kings Road, Ajmer Road
Jaipur

53. Ajij Khan Pathan
S/o Gaffar Khan Pathan
R/o B-1/2, Doorarshan Staff Colony
Jhalana Doongari, Jaipur

54. Ghanshyam Vijay
S/o Purshottam Swaroop Vijay
R/o 35, Krishna Nagar, Gopal Pura Bye Pass
Jaipur

55. Madan Chand Bansal
S/o Late Sh. Khyali Ram Bansal
R/o 62/78, Pratap Nagar, Sanganer
Jaipur

56. Ashok Kumar Tambi
S/o Sh. Ram Nath Tambi
R/o 258, Gayatri Nagar
Maharani Farm, Durgapura
Jaipur
..... Applicants
(By Advocate: Ms. Jyoti Singh with Shri Yogesh Sharma)

Versus

1. Sh. Bimal Julka
Secretary

Ministry of Information and Broadcasting
Govt. of India, Shastri Bhawan, New Delhi-110001

2. Sh. Fiaz Sayhad
Director General
All India Radio
Akashwani Bhawan, Sansad Marg
New Delhi.
..... Respondents
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(By Advocate: Shri Shri S.M. Arif with Shri Vikran Yadav for
R-2 and Shri Sameer Aggarwal for R-1)

ORDER (ORAL)
MR. JUSTICE L.N. MITTAL, MEMBER (J) :
For the reasons recorded in Order of even date in CP
No.68/2015, the instant Contempt Petition is also dismissed

as infructuous in the same terms and notices issued to the

respondents stand discharged.

(SHEKHAR AGARWAL) (JUSTICE L.N. MITTAL)
MEMBER (A) MEMBER (J)

/ravi/



